
 Notification  No.  5.0.  5508  .in
 Gasette  of  Indig  ajo  द्ग ait
 December,  197k

 ४  G¥)  The  Tractors  (Distribution  and
 Sale)  Control  (Amendment)  Or-
 der;  3973  published  in  Notifica-
 tion’  No.  8.0.  732(E)  in  Gazette

 uo  Of  India  dated  the  roth  February;
 ‘1972.

 (¥)  The  Tractors  (Distribution  and
 Sale)  Contrél  (Amendment)  Or-
 der,'2974,  published  in  Notifice-
 tion  No.  S.0.  +§11(E)  in  Gazette
 of  India  dated  the  29th  August,

 “1974.

 (क्र)  3.0.  624(B)  published  in  Gazette
 of  India  dated  the  29th  October,
 7974  rescinding  the  Tractors
 (Price  Control)  Order,  1967.

 “(wii  The  Tractors  (Distribution  and
 Sale)  Control  ‘(Amendment)  Or-
 der,  1975)  published  in  Notifice-
 tion  No.  5.0.  +154(B)  in  Gazette
 of  India  dated  the  26th  March,
 1975.

 (viii)  The  Tractors  (Distribution  and
 Sale)  Control  (Amendment)  Or-
 der,  1976,  published  in  Noti-
 fication  No.  8.0.  65(E)  in  Gazette
 Of  India  dated  the  27th  January,
 ‘1976.

 (2)  Statement  (Hindi  and  English  ver-
 Siotts)  showing  reasons  for  delay  in
 laying  the  notifications  mentioned

 .  cat  G)  to  (vii)  above.

 [Placed  in  Library.  See  No.  LT—
 19307/76)

 ‘Report  or  Topacco  Exciss  Tanirr  Com.
 Mitte  Vous.  I  &  IT.

 |  SPH  MINISTER  OF  SPATE  IN-
 CHARGE  OF  गलते  DEPARTMENT  OF

 bsg  to  lay  on  the  Table  a  copy  of  the  Report
 Pid  versions)  of  the  Tobacco  ©

 Excise.  Tariff  Committeo—Volumes  J]  and
 Tl.  [Placed  in  Esbrary,  See  No.  LT—
 10308/76]

 Revigw  AND  ANNUAL  Report  oF  Ontssé
 Roap  Transrort-Co.  Ltm.,  BERHAMPUR  :
 FOR  I972-73  wit  STATEMENT  OF  805
 coUNTs  AND  Auprr  REPorT  THEREON.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 MOHD.  SHAFI  QURESHI):  I  beg
 lay  on  the  Table—

 (7)  A  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 sub-section  (7)  of  section  ‘6I9A  of
 the  Companies  Act,  3956:—

 (i)  Review  by  the  Government  on
 the  working  of  the  Orissa  Road
 Transport  Company  Limited,
 Berhampur  (Ganjam)  for  the
 year  1972-73.

 (ii)  Annual  Report  of  the  Orissa
 Road  Transport  Company  Limi-
 ted,  Berhampur  (Ganjam),  for
 the  year  ‘1972-73.

 Gii)  Directors’  Report  and  statement
 of  accounts  for  the  year  ‘1972-73
 of  the  Orista  Road  ‘Transport
 Company  Limited,  Berhampur
 (Genjam)  and  the  comments
 of  the  Comptroller  and  Ayditor
 General  thereon.

 (2)  A.  statement  (Hindi  and  English
 versions)  sliowing:  resisong  for-  delay
 in  laying  above  paperd.

 [Paced  ‘in.  Library.  Soe  Mo:  LT—
 70909  /%53-  #taf  as


